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1. Introduction 

Online CD (Certified Document) Application is an online application to issue Certified 

Document of any Judgments/Interim/Final Orders of the High Court of Andhra Pradesh. 

2. Online CD App 2023 

A. In Process Application Flow 

1) Applicant has two types of flows 

a) Apply CD for existing uploaded order. 

b) Apply CD for In Process order. 

2) After logged in to the Online CD Application, user enters case details. If the order is 

available, regular order flow is triggered. 

3) If the order is in process, then the new flow is triggered. 

4) CD Application lists all orders in process associated with the case. User selects the 

order and pays only application charges of Rs.5/-. CD number will be generated. 

5) Now, the request will be displayed at the Maker. He/Her gets the order, generates 

the barcode and uploads it. Checker updates the page count. At this point, an SMS 

will be sent to the user to pay the document charges. At approver side, struck off 

and restore options are provided if the user did not pay the document charges 

within the stipulated time. 

6) At the user end, he/she pays the document charges excluding application charges.  

7) Approver downloads the copy, appends Digital signature and uploads.  

8) User downloads the Certified Document with password that is sent to his/her mobile 

number. 

3. Regular Workflow (Applicant) 

1. Select ‘Advocate’ or ‘Party-In-Person’ 
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2. Enter Mobile Number  

3. Click on ‘Get OTP’ button 

4. OTP will be sent to the mobile number. 

     

 

 

1. In the screen below, Enter OTP and Captcha. 

2. Click on ‘Login”.  
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1. In the screen below, three options are provided. 

a. Apply for a CD 

b. Download all CD(s) that were already applied and made ready. 

c. View status of all Online CD Applications. 

 

A. Apply 

1. In the screen below, enter the case details. 

2. Enter Copies and reasons. 

3. Submit to pay the amount. 
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Enters details 
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Receipt 

After payment, a receipt is generated. 
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B. Download 
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C. Report 

 

 

 

4. Orders in Process Workflow (Applicant) 

List of Orders in Process 

When orders are not yet uploaded, you can still request them to be uploaded. 
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Selection of Orders in Process 

 

 

  



 

 
Page 12 of 18 

High Court of Andhra Pradesh 

Online CD Application 2023 

CD No Generation 
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At User side 

An SMS will be sent to the applicant once the CD order is made ready. 
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User is not allowed if order is struck off 
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User can pay document charges 
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User processing 
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Total payment 
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After Upload by Approver at User 

 

 

 


